4 Written Answers

(©) The Governor has summarlsed the
views of the Chief Minister on the subject in
para 8 of his report to tle President, a copy
of which has already been placed on the
Table of the House along with the Proclama-
tion issued under article 356 m relation to
West Bengal,

(d) The prob'ems arising out of the
unprecedented influx of refugees from Bangla
Desh as well as the problems relating to the
law and order situation 1n West Bengal 1ece-
ive the highest priority and all possible steps
are being taken 10 meet the situation
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